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IN THE HIGH COURT OF MADHYA PRADESH
AT JABALPUR
BEFORE
HON'BLE SHRI JUSTICE SANJEEV SACHDEVA,
ACTING CHIEF JUSTICE
&
HON'BLE SHRI JUSTICE VINAY SARAF

ON THE 2™ OF JULY, 2025
WRIT PETITION No. 22263 of 2025

AYYUBLALA
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

Appearance:
Shri Ashish Rawat, Advocate for petitioner.

Dr. S.S. Chouhan, Government Advocate for respondents.

Per.  Sanjeev Sachdeva, Acting Chief Justice

Petitioner has filed the subject petition contending that the respondent
hospital authorities have blocked the access of the public to Hazrat Sayyed
Chandshahwali Mazaar and a Shiv temple located within the premises of the
Government District Hospital, Khandwa.

Learned Government Advocate appearing for the State submits that
the access has not been blocked. He submits that even in para 5 of the
petition, petitioner has stated that one of the gates has been closed thereby
the public is being made to take longer and alternative routes. He submits
that the access to the religious places has not been prohibited or obstructed
and the hospital has closed one gate for security and administrative purposes.

The access to the temple and Mazaar is not blocked to the general public.
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In view of the statement of the Government Advocate, no further order

is called for in the present petition.

Accordingly, the petition is disposed of.

(SANJEEV SACHDEVA) (VINAY SARAF)
ACTING CHIEF JUSTICE JUDGE

MSP
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